No.Estt.(R3S)/90/2020 _ ' Date : 03.12.2020

On account of administrative exiggencies,_ Ms. Shweta Bhardwaj, an officer
in the Civil Judge Cadre, presently posted as Civil Judge and Judicial Magistrate,
| Roopwas(Bharatpur),. is .he._reby tran'sferred/post’ed as Additional Civi.l; Judge and
Judicial Magistrate No.3, Dholpur with immediate effect,

BY ORDER

REGISTRAR GENERAL

No.Estt.B2(v)1/2020/4584 Date : 03.12.2020

Copy forwarded to the following for information and necessary action:-

1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High
Court, Jodhpur/ ‘Bench, Jaipur. :

. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.

- _P.S. to All Hon'ble Judges at Jodhpur.

. The Principal Secretary to the Govt.Law -Deparfment'-{:u-rn-Legal Remembrancer, Raj.,

Jaipur.
5. The Secretary to the Government of Raj, Department of General Administration (Gr.2),
Jaipur. "

. The Secretary, Lokayukta, Sachivalaya, Jaipur.

. The Accountant General, Rajasthan, Jaipur.

. The Registrar General/ Registrar(Vig.)/ (Admn.)/ {Rules)/ (Class.)/ (Exam.)/ OSD(F&ay/

(Judicial) Rajasthan High Court, Jodhpur and Registrar HQ. at Deihi,

9. Registrar {Admn.), Rajasthan High Court. Bench, Jaipur with the request to distribute
the copies of this order to all the Hon'ble Judges sitting at Jaipur through P.S., Member
Secretary, Rajasthan State Legal Services Authority and all the Judicial Officers posted
in the Registry at Jaipur Bench, Jaipur. _ _

10. All It Registrars;__-Depu'ty Registrars, Rajasthan High Court, 'chhpur_/ Bench, Jaipur.

BN

o ~fon

this office letter No 17022 dated 08.10.2015,
12.The Director, Rajasthan State Judicial Academy, Jodhpur.
13.A.0.1,, Classification Section (Website), Rajasthan High Court, J_.q.dhpu_r;B:e'nch,.jJa_ipur.
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